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DISTRICT CASE NO.

1 CENTRAL 26.03.2025 20.04.2026 390 32 2

20.09.2025 23.04.2026 215 11 1

13.06.2025 28.04.2026 319 6 2

05.01.2026 16.04.2026 101 8 1

2 CENTRAL NIL

3 CENTRAL 04.12.2025 18.04.26 135 30 2

01.06.22 21.04.26 1420 26 1

21.03.23 22.04.26 1128 28 1

09.01.24 23.04.26 835 7 2

4 CENTRAL 14.11.2025 01.04.2026 138 DAYS 07 DAYS NIL

18.03.2026 04.04.2026 17 DAYS 03 DAYS NIL

13.11.2025 06.04.2026 144 DAYS 06 DAYS NIL

24.11.2025 10.04.2026 137 DAYS 04 DAYS NIL

25.10.2025 17.04.2026 174 DAYS 11 DAYS NIL

03.09.32024 18.04.2026 592 DAYS 05 DAYS NIL

16.01.2025 27.04.2026 466 DAYS 10 DAYS NIL

05.06.2024 29.04.2026 693 DAYS 07 DAYS NIL

S.N
O

NAME OF 
COMMERCIAL COURT

DATE OF 
INSTITUTIO
N

DATE OF 
DISPOSAL

NO. OF 
DAYS 
BETWEEN 
THE DATE 
OF 
INSTITUTI
ON AND 
DISPOSAL

NO. OF 
DAYS 
BETWEEN 
THE FINAL 
HEARING 
AND 
JUDGMENT

NO. OF 
ADJOUR
NMENT 
GRANTE
D

MS. NEELOFER ABIDA 
PERVEEN DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
339/2025

CS COMM-
1037/2025

CS COMM-
688/2025

OMP(I) 
COMM-
10/2026

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

MS. DEVENDER 
KUMAR SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS/COMM/ 
1289/2025

CS/COMM/ 
1390/2022

CS/COMM/ 
493/2023

CS/COMM/ 
57/2024

SH. ANIL KUMAR 
SISODIA DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)-
1190/2025

OMP (I) 
(COMM)/37
6/2026

CS 
(COMM)-
1181/2025

CS 
(COMM)-
1238/2025

CS 
(COMM)-
1118/2025

CS 
(COMM)-
952/2024

CS 
(COMM)-
65/2025

CS 
(COMM)-
697/2024
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5 CENTRAL NIL

6 CENTRAL 27.10.2025 28.04.2026 183 DAYS 10 DAYS NIL

15.10.2025 29.04.2026 193 DAYS  SAME DAY NIL

7 CENTRAL 233/2025 28.02.2025 11.04.2026 407 4 0

1557/2023 07.12.2023 18.04.2026 863 8 0

494/2025 06.05.2025 28.04.2026 357 3 0

495/2025 06.05.2025 28.04.2026 357 3 0

8 CENTRAL 25-03-2026 226 DAYS 29 DAYS 1

25 DAYS 1

17 DAYS 1

30 DAYS 1

36 DAYS 1

7 DAYS NIL

9 CENTRAL RECOVERY 20-04-20262390

RECOVERY 22-04-2026 313

RECOVERY 25-04-2026 1780

RECOVERY 28-04-2026350

RECOVERY 30-04-2026576

RECOVERY 08-04-20261688

10 CENTRAL NIL

11 CENTRAL NIL

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

SH. RAM LAL MEENA,  
DJ COMM-06 TIS HAZRI 
COURT CENTRAL 
DELHI

CS 
(COMM)/1120/2025

CS 
(COMM)/10
98/2025

SH. MUKESH KUMAR 
GUPTA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-07

SH. RAMESH KUMAR 
-II DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/56
5/2021

CS 
(COMM)/565
/2021

CS 
(COMM)/47
8/2025

CS 
(COMM)/478
/2025

CS 
(COMM)/70
2/2025

CS 
(COMM)/702
/2025

CS 
(COMM)/11
59/2025

CS 
(COMM)/115
9/2025

CS 
(COMM)/12
33/2025

CS 
(COMM)/123
3/2025

CS 
(COMM)/43
/2026

CS 
(COMM)/43/
2026

SH. ANIL ANTIL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

CS 
(COMM)/245
0/2019

M/S 
NEELANSH 
ELECTROT
ECH 
SYSTEMS 
PVT LTD Vs 
M/S RAMA 
CONTRACT
ORS

CS 
(COMM)/685
/2025

Pawan 
Bansal Vs 
Municipal 
Corporation 
of Delhi

CS 
(COMM)/170
2/2021

KRIPA RAM 
RAMJI 
DASS Vs 
EXQUISITE 
ENTERPRIS
ES PRIVATE 
LIMITED

CS 
(COMM)/520
/2025

Yogesh 
Aggarwal Vs 
Municipal 
Corporation 
of Delhi

CS 
(COMM)/108
9/2024

MUKESH 
KUMAR 
PROP OF 
M/S 
PRATHAM 
TRADING 
CO Vs 
DEEPTI 
SHARMA 
ETC

CS 
DJ/591/2021

MOHD 
IQBAL 
QURESHI@ 
MOHD 
IQBAL Vs 
MOHD 
NADEEM 
QURESHI

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. MUKESH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT
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12 CENTRAL NIL

13 CENTRAL 27-02-2026 01-04-2026 33

27-02-2026 01-04-2026 33

19-11-2025 02-04-2026 132

19-11-2025 02-04-2026 132

28-02-2026 02-04-2026 33

28-02-2026 02-04-2026 33

02-05-2024 06-04-2026 704

06-04-2026 06-04-2026 0

02-02-2024 07-04-2026 796

02-08-2024 09-04-2026 615

10-09-2024 10-04-2026 577

01-12-2025 10-04-2026 130

09-09-2024 11-04-2026 579

30-01-2026 11-04-2026 71

10-12-2024 16-04-2026 492

01-07-2025 17-04-2026 290

01-07-2023 20-04-2026 1024

11-03-2026 20-04-2026 40

11-03-2026 20-04-2026 40

17-03-2026 20-04-2026 33

SH. LAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT

OMP (I) 
(COMM.)/2
61/2026

OMP (I) 
(COMM.)/2
62/2026

Execution 
(Comm.)/55
2/2025

Execution 
(Comm.)/55
3/2025

OMP (I) 
(COMM.)/2
81/2026

OMP (I) 
(COMM.)/2
82/2026

CS 
(COMM)/53
8/2024

OMP (I) 
(COMM.)/4
21/2026

CS 
(COMM)/18
3/2024

CS 
(COMM)/83
9/2024

CS 
(COMM)/99
8/2024

Execution 
(Comm.)/57
9/2025

CS 
(COMM)/98
0/2024

Execution 
(Comm.)/68
/2026

CS 
(COMM)/13
60/2024

CS 
(COMM)/69
9/2025

CS 
(COMM)/97
1/2023

OMP (I) 
(COMM.)/3
03/2026

OMP (I) 
(COMM.)/3
05/2026

OMP (I) 
(COMM.)/3
71/2026
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13 CENTRAL

29-04-2025 24-04-2026 360

22-07-2024 27-04-2026 644

28-10-2024 27-04-2026 546

21-02-2026 28-04-2026 67

24-03-2026 28-04-2026 35

24-03-2026 28-04-2026 35

24-03-2026 28-04-2026 35

13-04-2026 29-04-2026 16

07-04-2026 29-04-2026 22

25-03-2026 29-04-2026 35

25-03-2026 29-04-2026 35

25-03-2026 29-04-2026 35

14 WEST NIL

15 WEST NIL

16 WEST NIL

17 WEST NIL

18 WEST 23-02-2026 01-04-2026 3

19 WEST NIL

20 NIL

21 NIL

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/46
1/2025

CS 
(COMM)/78
6/2024

CS 
(COMM)/12
01/2024

CS 
(COMM)/22
7/2026

OMP (I) 
(COMM.)/3
95/2026

OMP (I) 
(COMM.)/3
96/2026

OMP (I) 
(COMM.)/3
97/2026

OMP MISC. 
(COMM.)/3
/2026

Ex.COMM - 
Award by 
Arb. 
Comm./48/
2026
OMP (I) 
(COMM.)/4
02/2026

OMP (I) 
(COMM.)/4
03/2026

OMP (I) 
(COMM.)/4
04/2026

SH. DINESH BHATT , DJ 
(COMMERCIAL 
COURT)-01

MS. PREETI AGARWAL 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Ex.COMM - 
Award by 
Arb. 
Comm./27/
2026

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PULASTYA 
PARAMCHALA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

SH. SANJAY 
KHANAGWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI
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22 NIL

23 SOUTH NIL

24 SOUTH NIL

25 SOUTH NIL

26 SOUTH NIL

27 SOUTH NIL

28 08-06-2023 06-03-2026 1002 NIL NIL

25-02-2023 09-03-2026 1108 NIL NIL

24-02-2021 16-03-2026 1846 NIL NIL

06-09-2025 17-03-2026 192 NIL NIL

08-07-2022 18-03-2026 1349 NIL NIL

17-08-2023 18-03-2026 944 NIL NIL

24-05-2023 24-03-2026 1035 NIL NIL

14-03-2023 30-03-2026 1112 NIL NIL

29 NIL

30 NIL

31 MS. SUNENA SHARMA NIL

32 MS. NEELAM SINGH NIL

33 NIL

34 NIL

MS. DEEPALI SHARMA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. SANDEEP YADAV 
DISTRICT JUDGE 
(COMMERCIAL COURT) 
03

SH. AJAY KUMAR JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT) 
(DIGITAL)-04

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS RAVINDER BEDI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

CS(COMM)
/ 573/2023

CS(COMM)
/  199/2023

CS(COMM)
/      
115/2021

CS(COMM)
/ 719/2025

CS(COMM)
/ 652/2022

CS(COMM)
/   761/2023

CS(COMM)
/ 493/2023

CS(COMM/  
 243/2023

MS. NIKHIL CHOPRA, 
DISSTRICT JUDGE

SOUTH-
EAST

DR. RAKESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SOUTH-
EAST

SOUTH-
EAST

MS. NEERA 
BHARIHOKE, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   
COURT-07)DIGITAL, 
SOUTH-EAST, SAKET 
COURT

SOUTH-
EAST
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35 NIL

36 EAST NIL

37 EAST NIL

38 NIL

39 NIL

40 NIL

41 NIL

42 NIL

MS VEENA RANI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. DEVENDER 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL)-01

NORTH-
EAST

SH. SUDESH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
01

SHAHDAR
A

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHDAR
A

SH. SANJAY SHARMA-
II, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHDAR
A

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHDAR
A
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43 NIL

44 NIL

45 NORTH NIL

46 NORTH NIL

47 NIL

48 NIL

49 NIL

50 23.01.2026 15.04.2026 82 DAYS 82 DAYS NIL

24.07.2025 21.04.2026 271  Days 271  Days  12    Days

07.03.2023 22.04.2026 1142 Days 1142 Days  5   Days

30.08.2025 24.04.2026 237 Days 237 Days     4 Days 

04.08.2025 27.04.2026 266 Days 266 Days  21    Days

30.05.2025 29.04.2026 334 Days 334 Days 11 Days

SH. DEVENDER KUMAR 
JANGALA, DISTRICT 
JUDGE, COMMERCIAL 
COURT

NORTH-
WEST

SH.VINOD YADAV, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

SH. JAGDISH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SHAILENDER 
MALIK, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. RAJ KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

SOUTH 
WEST

SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

SOUTH 
WEST

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH 
WEST

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

SOUTH 
WEST

OMP 
(COMM)
'02/2026

CS(COMM)

393/2025

CS(COMM)
117/2023

CS(COMM)

463/2025

CS(COMM)  
415/2025

CS(COMM)  
301/2025
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